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MINISTRY OF AGRICULTURE AND FARMERS WELFARE

(Department of Agriculture and Farmers Welfare)

NOTIFICATION

New Delhi, the 22nd June, 2026

S.0. 3345(E).— In pursuance of powers conferred by sub-clause (c¢) of clause 22 of the Fertiliser (Inorganic,
Organic or Mixed) (Control) Order, 1985, the Central Government hereby authorize the following manufacturers of
Fermented Organic Manure and Liquid Fermented Organic Manure mentioned under column (2) of the Table belowand
where addresses are mentioned in corresponding column (3) of said Table, to sell their fertilizer manufactured product
Fermented Organic Manure and Liquid Fermented Organic Manure in bulk direct to farmers for a period of three years
from the date of publication of this notification in the Official Gazette, namely,-

Table
S. No. Name of the project/ Compete address of the plant.
manufacturer
@ (2) 3)
1 |IKSH Green Power Pvt. Ltd. Vlllgge Mugh@am KOT, GP Muglani KOT, Block Harsha Chhina, District
Amritsar, Punjab-143101.
) Akola CBG plant, Reliance Survey No. 84/1,220/2,84/2,220/3,1 village- Chandur, Akola , Maharashtra
Industries Ltd. 444004.
3 Haidergarh CBG Plant, Gata No. 389 Min, 371 Min.1,Tehsil, Haidergarh, Sonikpur, Barabanki,
Reliance Industries Ltd. UttarPradesh-225126.
4 Jhajjar 2 -CBG Plant, 355/5, Hadbast No. 72, Village Badli, Tehsil Badli, District Jhajjar,
Reliance Bio Energy Ltd. Haryana-124105.
5 Jind 2 CBG Plant, Reliance Khewat No. 273/247, Village: Pindari, Railway Station Road,Tehsil:
Industries Pvt. Ltd. Jind,District:Jind, Haryana-126102.
6 Kakinada 2 CBG Plant, Survey No. 408,409 and 413 (P), Samalkot, Village Peddapuram, Taluka :
Reliance Industries Ltd Peddapuram, Samalkot, Kakinada, Andhra Pradesh-533437.
7 Kurnool CBG Plant, Kurnool Survey No. 297/1 and 298, Kurnool, Ullindakonda Village, Taluka: Kallur
Reliance Industries Ltd- Mandal, Kurnool, Andhra Pradesh 518218.
Nanded CBG Plant-
Nanded, Reliance Industries Gut NO. 137,143-145,1, Village Kasarkheda, Nanded, Maharashtra-
8 |Ltd 431704.
9 I;Z;gzsiirclézlfdigr}i:?}i d Block No. 601, Village Khadsupa,l Navsari, Gujarat-396433.
e Village Bhailamau, Sisala, Garam Panchyat- Bhailamau, Block-
10 | UTM Energy Pvt. Limited. Bharl%hani, District Hardoi, Uttar Pradesli]- 241401.
Naruma Industries Private Khata No. 193, Khasra No. 740, Laksar Road, Near Impex Indian Solar
11 o Plant, Gordhanpur, Tughalpur, Block Khanpur, Tehsil Laksar, Haridwar-
Limited.
247663.
12 Vyzag Bio Energy Fuel Pvt. Survey No. 410/P, GVMC Dumpyard, Kapuluppada, Bheemunipatnam,
Ltd. Visakhapatnam, Andhra Pradesh-531163.
.. . . Khasra No. 357, NH 509, Post Hussainpur, Village Shimla Ther, Tehsil
13 | Jaivik Vikalp Urja LLP. Bilari, Moradabad, Uttar Pradesh- 244001.

[F. No. 1-17/2023 Fert Law-II]
FRANKLIN L. KHOBUNG, Jt. Secy.
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